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V) 
INTRODUCTION 

I, the Chairman of the Committeo on Public Undertakings havmg been authorised by the Commuttee 1n this behalf, नि! this EIGHTEENTH REPORT on the general working of the Haryana Haryan Kalyan Nigam Ltd Chandigarh 

2 During oral evidence the Committee examimed the repre sentatives of the Department/Nigam concerncd A brief record of the proceedings of each meeting of the Committee during the year 1984 85 has been kept mm the Haryana Vidhan Sabha Secretariat 

3 The Commuttee place on record their appreciation of the valuable assistance given to them by the Accountant General Haryana and his steff and are thankful to the Secretary to Government Haryana, Fmance Department mcluding his reprsentatives and the Tepersentatives of the Department/Nigam who appeared before them from time to time The Commttee are also thankful to the Secretary and the staff of the Haryana Vidhan Sabha for the whole hearted co operation and unstinted assistance gtven m preparing this report 

CHANDIGARH KANWAL SINGH 
the 15th February, 1985 CHAIRMAN



REPORT 

HARYANA HARUAN KALYAN NIGAM LIMITED 

I Intorductory 

Haryana Haryan Kalvan Nigam Limited was mcorporated on 2nd January 1971 under Companies Act 1956 for the 50010 economic upliftment af the Scheduled Castes पा Haryana  The mamn objects of the Nigemare as follows — 
1 To do and undertake the 195: of 80010 economic uplift of पर the Scheduled Castes n the State 

ही 2... प0० advance 108 05 to such members of Scheduled Castes who पु T want to start the professions of Doctors Engineers Lawyers Arch tects Chartered Accountants or such other profession upto a hmit of २९ 10,000 to each individual on his personal security 

3 To advance loans In cash or kind stand guarantee or surety to assist 1 getting on lire purchase or otherwise on easy terms to tne members of the Scheduled Castes for Tempo  Scooter Cycle  Rickshaw Taxi or some other vehicle used for or as busimess by an indviducl upto Rs 10000/ on his personel security 85 well as pledging of पट vehicle purchased 

4  Toadvance loans to members of Scheduled Castes upto Rs 10 000/ 1ndividu=1l; and upto Rs 50 000/ collectively for the mdustrial agricultwn]l trades business, commerce profession or other skills etc 

a 2ctivily १07 such other pusiness trade or activity as may be deemed fit 

] Apa t from the above objects the Nigam प्र" been runnmg the ollowing production umts — 
1 Shoe Preduction Centrc Karnai 

2 Harkalyan Packages एप] 
3 Harhalyan Binders and Printers Panchkula 
In 15 written reply the Management of the Nigam stated that the Nigam 15 not providing assistance to the students for higher and techn; ¢al educauon as they are pioyided necessary financial 2ssistance by way
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of sttpend etc under various schemes by the Department The Nigam 
also does not provide any financial assistance for the non bankable 
schemes such as purchase of land or redemption of land etc The 
direct loaning was completely stopped from January 1987 and margin 
money component was introduced at the instance एव Government of 
India Under this arrangement 75 एल cent of the total requirement 
of the beneficiaries was arranged as loan from the Commercial banks 
and the remaming 25 per cent amount was pravided as margm money 
by the Nigam It was further stated by the management that the 
Nigam 0०88 not propose to take up other functions for the time being 
and पता concentrate पा. providing financial assistance only for फिट 
bankable schemes - 

II Capital Structure 

The authorised capital एव the Nigam was Rs 2 crores which was 
raised to Rs 5 crores on 2nd April 1980 and was further enhanced 
toRs 10 crores on 7th March 1983 The peid up capital of the 
Nigam as on 31st March 1984 was Rs 639 17 lacs which includes 
contributibn of Rs 218 65 1805 from the Government of India 

(1) The Nigam bas taken loans amounting to Rs 107 40 1805 from 
Government upto 31st March, 1984 as detailed below — 

Year Amount m lacs 

1970 71 — 

1971 72 500 

1972 73 500 

1973 74 10 00 

1974 75 9 30 

1976 77 930 

1977 18 9 40 

1978 79 10 00 

1979 80 9 40 

1980 81 10 00 

1981 82 1000 

1982 83 10 00 

1983 84 10 00 

107 40 

/ 
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These loans are free of interest for Interest 15 chargeable at the rate of 3 pe default m repayment on due dates 
chargeable 

It was noticed that the 
229 62 lacs 1n the shape of 
fixed deposit) as on 31 3 1983 

Inits wntten reply the mara 
t of the principal 
y according to the term loans and Rs 11 35 lac, and Rs 4 53 Jacs shape of Pprincipal and 1nterest respectively to 

that the repaymen 
Government  strict] 

Nigam was hav 
bank de 

and i1nt 

2 per cent 

the first five years and thereafter 
rcent per annum In case of 

penal Interest 18 

ng cash balance of 1२५ 
posits  (including Rs 27 lacs पा 

gement of the Nigam has stated 
erest have been made (0 

s and conditions of the 
have been repaid पा the 
the Government 

51 Na Year Expenditure Income/ + Profit/Loss (—) ; 
Recelpis _____ 

—_— पर 1971 72 245 949 ¢1 21921224 न 1178 13 2 1972 73 239184 38 29416595 जा 8 035 95 3 1973 74 6,93 915 01 588243 93 जा 3186477 +4 1974 75 1277170 00 916 334 00 + 44 210 00 5 1975 76 1965791 12 18 82612 73 + 76 944 22 6 1976 77 4724 039 59 340987836 - 284970 52 7 1977 78 50 00 504 56 3972003 24 ला 33195377 8 1978 79 46 27 645 69 47 92 597 52 — 4179 92 9 1979 80 5213 815 38 500591746 + 85 995 26% 10 1980 81 44 21 485 64 43 83 468 94 ला 2 35 261 40+ 11 1981 82 56 43 531 55 52 40 343 87 — 777 555 86* 
12 1982 83 50 06 422 50 44 97 959 19 — 542153 69* 

fun twdied .......... Total —  — 1437707 23 
It was notized that the ntejest income of the Nigam fiom the funds 1n deposits with the banks was to the extent of Rs 7 80 1805 329 lacs and 5 05 1825 respectively during the three years upto 1982 83 This shows that the losses mcurred by the Nigam ता 15 working would ve been much more if the mterest income from bank deposits 15 excluded



4 नशे 

The Nigam 1s runnmg three production एण्ड viz, (1) 

Shoe Production Centre Karnal (1) Harkalyan Packages Murthal 

and (v1) Harkalyan Binders and Printers, Panchkula 

The Centre wise working results of the Nigam from the year 

1978 79 to 1982 83 are detailed below — 

S Year 50९0 HBP P Head Total 

No Karna] Panchkula  Mu thal quarters 

11978 (=) 26893 83 (1) 2440709 (—) 15379 04 (+)25572386(—) 417992 

21879 () 180 §78 36 (—) 65 65969 (—) 42981 01 (न) 375 514 32 (+) 85995 26 

3 1980 (—) 189248 68 () 8419701 (=) 375 589 38 () 4 13 773 67(—)2 35 261 46 

41981 (=) 324787 60 (+) 49601 02 (—) 7423364 (—)4 28 135 64(—)7 7755586 

5 1982 (—) 566490 59 (-+) 6186656 (—) 9972372 (+) 62194 06(—) 54215369 

3 

The above table shows that the Shoe Production Centre Karnal 

and Harkalyan Packages Murthal have continuously been mpcurring 

losses In the case of Shoe Produ tion Centre Karnal there was 

steep 10crease 10 losses from 1 81 lacs 1 1979 80 10 Rs 566 lacs 1m 

1982 83 

In 15 written reply the Management of the Nigam 58167 that 

the losses occurred mainly due to heavy overheads and admimstrative 

charges  The Management further stated that steps have now been 

imtated to reduce the losses to make the Centres more viable and 

profit giving viz — 

(2) The purchase of raw materral etc for all the umts have 

been strcambined and every purchase 1s made through the 

Purchase Committee 

(b) Revolving funds have been created for each umt for the 

purchase of raw material etc 

(c) Efforts are being made to improve the quality of the pro 

ducts to ensure their acceptability among the consumers 

(d) Efforts are being made to secure the orders from Govern 

ment organisations/agencies at personal level 

(¢) The r~tes of shoes have 9630 upwardly revised keeping 10 

view the 7158 10 the cost of raw maternil 

() Neccessary tie ups have be:n made with the Haryana Ga 

vernment Prin mg Press to get the work allotted to the 

Printing Press of the Nigam 

(g D P [ Haryane has been requested to allot maximum quota 

of paper to Harkalven Binders and Printers Panchkula 

for the fabri.ation of ngte” books for supply to the students 

n the State 
4 
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(h) Supervision has been tightened™ to plug all 1000 holes to 
— _ — _ _ —improve the quality of the products —- —- -~ —~- - — 

(1]) Shortages of fimshed goods have been detected and 

recoveries have been made¢ from the persons responsible 

for such shortages 

(1) The Marketing wing of the Nigam 15 being strengthened 

- It has been ordered to prepare the monthly trial balance 
of each umt/District office 

- ) (k) Targets for all umts for the_year 1984 85 have been fixed 
पा respect of production sale recoveries and expenditure 

~ The Nigam 158 taking action to set up the following new% 
f \ Projects — —_ — 

< 1 Programme for the development of Tilla Zart Shoes 1a 

- _ and around Rewarito help the artisans पा the arez 1n 

procuring raw material on—competetive rates and for 
marketing their products 

_2 Installation of Common Facility Centre at Karnal for 
providing employment and tramung facilities to the 

- Scheduled Castes 

— - — 3 Footwear cum Common Facility Centre at Ambala Cantt 
- for providing tramng to Scheduled Castes i 5102 

———~ -making——— 

In 15 written reply th~ Management of the Nigam stated that— 

(1) in the case of Tilla Zart Shoe a provision of Ry 20 lacs has 
been made for the purpose 1 the year 1984 85 and 2 shops 
have started functioning at Rewar: to provide quality leather 
and tilla zar1 (0 the artisans 

(1) regarding mita_llartl_on_ of common facility centre at Karnal _ 
the acquisition of land 15 under process 

| (पा regarding footwear cum common facility centre at Ambala 
Cantt the foundation stone was 1810 on 6th December 
1983 and the project 1s expected to provide employment to 

— about 200.Scheduled Castes —- —- - 
- 

~ 

T TIV_ Loan Operations 

(@) The Nigam had not fixed any targets for providing loan as 
istance to the Scheduled Castes since meeption till 1981 82 Only from 
the year 1982 83 the Nigam has started fixing’some targets - The targets 
fixed for the number एव beneficiaries and the amount to be disbursed 
and the achievements th re against sice inception of the Nigam upta



1933 84 are given below? — -3 
—— 

Sr No Year Targets Achievements 

Beneficiaries Amount -~ Beneficiaries Amount 
(Rs 1n lacs) 

1 197071 — — 21 181 
2 197172 — — 565 22 86 
3 197273 — — 209 5 44 
4 1973 74 — — 442 12 27 
5 197475 — — 482 12 60 
6 197576 — — 305 5 68 
7 1976 77 — — 356 7 53 
8 197778 — — 442 12 83 
9 197879 — — 815 18 50 

10 1979 80 — — 656 15 61 
11 1980 81 — — 3589 76 51 
12 1981-82 — — 6640 187 54 
13 1982 83 _ 43000 149 50 10 578 88 56 
14 1983 84 25085  Not fixed । 26220 336 21 

51320 803 95 

mcluding Subsidy of Rs 
316 93 1805 

The above table shows that the achievement i the activity was very poor t1ll 1979 80 and asststance to the beneficiaries has shown mcrease thereafter only 

(b) The loan assistance and subsidy disbursed by the Nigam under 1ts objectives to Scheduled Castes for various categories of trade simce mception till 1983 84 15 detailed below — 

Sr Name of Trade Number of Amount disbursed 
No Beneficiaries Total 

Loan Subsidy 
(disbursed 1n 1983 84) 
{Rupees पा lacs) 

1 2 3 4 5 6 

1 Higher studies 32 0 63 — 0 63 

2 10800 farming 29 624 230 09 196 33 426 42 

3 Sheep and Goat 5250 49 14 26 17 75 31 

[4 Piggery 2,493 26 92 8 08 3500 

& 

e 

w 

>
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1 2 3 4 5 6 गए. 
5  Poultry farming 162 304 010 314 
6 Purchase of 

. Rickshaw 432 384 — 384 
7 Purchase and 

development of - 
agriculture land 144 8 95 — 8 95 

8 Leather 3 846 46 55 16 16 62 71 
9 Purchase of 

Tractor Tempo 
and Taxi 62 6 08 — 6 08 

10 M 1scellancous 
(other trade viz 
opening of smal} 
shop workshop 
Installation of ~ 
Madani Bhatta 
flour mill etc ) 9275 111 78 70 09 181 87 - Total U sime g 02 316 93 803 05 __ 2 
The above 18016 shows that the maximum disbursemznt of loan/ 

subsidy was for dairy farming and the number of beneficiaries and the 
loan disbursed to them for pou'try farming purchage and development 
of agticultural Jand purchase of rickshaw and ligher studies wag not 
Significant कल 

है Recovery of Lioans 
The table on page 8 shows the yearwise amount of loan dye 
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कै ¥I Budgetory Control 
\ 

The Nigam has not prepared 1ts annual budget for any ए the Years 
since mception 10 the absence of which 1t was not पए 2 position to exercise § 
effectrve control over 15 workmng 

During the ccurse of oral exammation the representatives of the 
Nigam stated that Nigam did not prepare 1its annual budgets upto 
1983 84 and thet for the first time the budget has been prepared (1984 85) 
and घाट Nigam will contmue the preparation of the budgets पा the years 
following — 

VII Suspension Cases 

The following table shows some of the suspension cases and their 
latest positicn — 

Sr Name Designation  Date of Charges Latest position 
No suspenston पा brief 

1 Darshan Lal Unskilled 10 12 81 He was charge He was reinstated 
Helper HBP sheeted formms on 22584 Sh 
Panchkula conduct un > P Sharma Ex 

authorrsed ab Sr A O conduct 
sence fromduty ed enquiry The 
without leave enquiry report has 

~~ application and  been received which 
creating obstru  1s under examinat 
ctiops 1n smooth 1011 
working of the 
unitt 

2 Baldev Singh Supervisor 31282 Embezzlement of Charge sheet could 
Shoe Empo Rs 11773990p not be served 
rmum Rohtak to him as he has 

been absconding 
A FIR No 323 
dated 1112 82 
has been lodged n 
Police Station 
Rohtak Police 15 
making enquiries 

3 Suresh Chand Supervisior 22284 He was charge A chargesheet has 
SPC Karnal sheeted for tem been 1Ssued 

pertng with job His reply 15 awaited 
cards shortage 
of shoes worth 
Rs 6561258 
and guilty of not 
issuing the bills 
against the supply 
of shoes 

The above facts show that mordinate time 1s teken by the Nigam 
m finalising the suspension cases with the result that the Nigam 15 put 
to the financial burden in the shape of payment of subsistance allowance,
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B 
VIII Observations/Recommendations of the Comnntiee 

I The Committee observed that the Nigam stopped providing 

assistance to the Scheduled Castes for the purchase and development of 
ag 1cultural land since 1980 81 on the ground that the assistance 15 pro 

vided by फिट Nigam only for bankable schemes The Nigam also 

stopped providmg assistance to th Scheduled Castes students for higher— 

ani technical studies since 1980 81 on the ground that the students are 

provided necessary financial assistance by way of stipends by the 

Department ~ 

The basic objective of the Nigam 15 the 80010 economic upliftment 

of the Scheduled Castes पा. Haryana the Committee therefore feel 

that वा order to stop migration of the Scheduled Castes from villages to 

cities for jobs 1t 15 necessary that they are provided assistance for the 

purchase and developmént of agricultural land 1n yillages where they 

live The Commuittee also feel that 1t 1s the utmost duty of फिट Nigam 

to provide assistance to the students of the Scheditled ‘Castes community 

for higher and techmical education 85 Jus 1s the most important factor = 

contributing to the socio economic upliftment of-this eommunity 

फिट Commuttee strongly recommend that the Nigam should provide 

assistance to the Scheduled Castes for the purchase and development of 

Agnenltural land and for higaer and techmeal education to the students of 

this commumty Fhe Committee further recommend that for the overall 

socio economic development of the Schednled Castes आप the State, 1t 15 

mperative that the Nigam should also undertake the other fumctions 

provided under 1ts objectives 

II Captal Structore 

The Nigam obtamed 10805 amountmg to Rs 107 40 lacs from 

Government upto 31st March 1984 1nspate of the fact that 1t was having 

sufficient funds with 1t lymng 1z bank depostts 

The Commuittee feel that the Nigam obtamed the loans without 

thought and adequate planning for the utilisation of the funds already 

with it which was not prop.r on 15 part in view of the State Govern » 

ment’s dependence on over draft @, 

The Committee recammend that the management of the Nigam should v 

formulate plan./schemes for the utihization of the fords before these are Y ] 

drawn from the Siate Government, wstead of drawmg the funds m anti- 

cipation of requirement and keeping them प्रा bank deposits 

The Commitce further recommend that the Msunagement should - 

prepaze long term planmaz fo achieve the various objectives of the Nigam 

for which 1t was set up - 

- a3 b 

~ 17" फा Workmg Results 

(a) The Nigam has got audited it annual accounts upto 1978 79 

only ~The Accounts for the years 1979 80 to 1983 84 are 1n arrear 10
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spite of the fact that the Statutory Auditors for auditing the accounts for the years 1979 80 and 1980 81 had been appointed by the Company Law Board on 12th August 1983 But even the accounts for these two years are yet to be got audited 

The Committee feel that the accounts organisation of the Nigam Is not functionmg properly and 1t should be strengthened so that the accounts could be finalised and got audjted upto date at the earliest 

The Commuttee recommend that Nigam should strengthen 1ts accounts 
orgamsaty on and make concerted efforts to bring the acconnts upto date and get them audited at the earhest and the Committee be mtmated of the pro- Bress achieved पा this regard 

(b) The Nigam has mcurred losses amounting to Rs 14 38.lacs Since inception to 198283 The losses during 1980 81 1981 82 and 1982 83 were 10 the tune of Rs 2 35 lacs Rs 7 78 lacs and Rs 5 42 lacs respectively These Josses occurred पा spite of the fact that the Nigam had earfed mterest amountmng to Rs 7 80lacs Rs 3 29 lacs and Rs 5 05 Jacs respectively from bank depostts during these three years This shows that the working of the Nigam was far from sdtisfactory and needed concerted efforts on the part of the Manage ment (0 mmprove 1ts working 

The Commuttee recommend that the Management should analyse the W orking of the Nigam to locate the reasons for the continnous losses and effective steps shomld he taken to improve the workmg of the Nigam 

ही है | Units 

A review of the working of the three production umts of the Nigam Viz = Shoe Production Centre Karnal Harkalyan Packages Murthal and Harkaiyan Rinders and Printers Panchkula revealed that the Karnal and Murthal units were continuously runnmg पा losses In the case of Karnal umt the losses have gone up from Rs 1 81 lacs 10 1979 80 to Rs 5 66 lacs 1n 1982 83 and 1n the case of Murthal unit the losses have gonc up from Rs 0 15 lac गाए 1978 79 to Rs 1 00 180 गा; 1982 84 e losses are stated to have cccurred mainly due to heavy overheads an admmistrative expenses * 

The Commuttee feel that the management of the Nigam should have taken effective steps long ago to arrest the mcreasmg trend of losses by containing the expenditure on overheads 

In 1ts written reply the managemient of the Nigam stated that the 
steps have now been initrated to reduce the losses and to make the units viable and profit earning The Commuttee दि to understand 25 10 why 
these steps were not taken by the management of the Nigam पा 811 these 
years when these units were running m heavy losses 

The Committée recommend that the working of these umts should be 
Investigated by the management and the responsibihity for the losses fixed
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The Commttee farther reconmicad that effective measures should 

be taken by the management {o wmprove the working of ¢hesg umfs 

by increasing production and rthaking adequafe arrangements for the 
marketing of the products 

कि V  New Projects 

The Nigem 1s setting up three new projectsie (0 Tila Zari 

Shoe पा and around Rewarr to help the arfisans m the area n 

procuring raw materia] on competitive rates and for macketing 

therr products (11) Installation of Common Faéulity Centre at Karnal 

for providing cmoloymert and trammng faciities to the Scheduled 

Castes and (111} Footwear cum common Facility Centre at Ambala 

Cantt for providing trammng to Scheduled Castes in Shoe making 

R-~garding Installation of Common Facility Centre at Karnal 

the acquisttion of lani 1sstated to be under process and for Foot 

wear cum Facility Centre at Ambala Cantt” the foundation ston. was 

loid on 6th Decemher 1983 For th~ Tilla उप Shoes twd shops 

are stated to be fun~tionmg at R>wari from 1984 %5 

The Commuttee recommend that the Nigam should expedite the 

mnstallation ot Comnonr facihty Centre at Karnal asd Footwear- 

cum-Common facility Cepntre at Ambala Caatt so that trammg and 

employment could be provided to the Scheduled Castes at the earliest 

VI Loan Operations 

(@) Th~ main objective of the Nigam 15 (0 provide loan 85815 

tarce to the persons belongmg to the Scheduled Caste Community 

The Committee observed that till 1981 82 the Nigam did not fix 

ary targets regarding mumber of beneficiaries and the amount of 

Josn assistance to be provided to them The number of ben fi 

ciaries and the am~unt of loan assistance provided was not subs 

tontial till 1979 80 The Nigam smce 1970 71 have provided loan 

assistance amountirg to Rs 115 13 lacs to 4293 beneficiaries upto 

197980 As sgamst this durmng 1980 81 to 1982 83 the Nigam 

provided lcan assistnce amounting to Rs 352 61 lacs to 20807 

beneficiaries The 10११ assistance was not provided to the benefi 

craries 10 spite of the fact that sufficient funds were available with the 

Nigam 

The Commttee recommend that the reasoms for not fixing the 

targets 2 al.o the mon covermg of adequate numbar of beneficiaries 

by the Nizam under the loan ac-istamce schemes since 15 Imception 

be mvestigated and resalis 1atrhated to the Committee 

(b) The Nigrm disbursed loans amounting to Rs 487 02 lacs 

and subsidy amounting to Rs 803 95 [११5 (disbursed during 1983 84) 

to 51 320 beneficiaries upto 1983 84 Out of this the maximum 

amount of loan/subsidy amountmng to Rs 426 42 lacs disbursed to 

29 624 bereficiaries was for dairy farmmg Loans for higher studzes 

were disbuised cnly to 32 persons amounting to Rs 0 63 lac for 

poultry farmme only R» 3 14 lacs was given 19 162 persons for
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the purchase and development of agricultural land loans amounting 
to Rs 8 95 1805 were provided only to 144 persons The numbzr 
of persons recetving loans for purchase of Rickshaw was only 432 
ané)e the amount disburséd was Rs 3 84 lacs The Committes feel 
that the coverage (वी schemes of poultry farmmg purchase and deve 
lopment of agricultural land higher studies purchase of Rickshaw 
efc_ was nor adequate and require effective action 10 mecrease assistance 

under these cat-golies 
by 

The Committee recommend that for the ecomomic uphft of the 
Scheduled Castes, concerted efforts should be made by the Nigam to 
give adequate coverage था. 15 loan/subsidy assistance to the ftrades 
which are not adequately covered under the schemes so far The 
Comumittee further recommend tha* the Nigam should meotivate, pude 
and_assist the Scheduled Castes प्रा starting non tradstional trades by 
giving the required financial assistance 

- VH Recovery of Loans 

The Committee observed thzt the recovery of outstanding lean 
and interest was very poor and has com~ down from 64 64 per 
cent 1n 1976 77 to 49 53 per cent m 1983 84 

The Commuittee feel that the loans have been provided to 
beneficiaries without vertfymg their antecedents with the result that 
the Ni1gam 18 not पा a posttion to recover the amount of principal and 
mterest 

The Commnttee recommend that the entire loan operation should 
be exammed by the management aund the lapses in the recovery of 
principal and mterest die should be enquired inta and responsibhility 
fixed The Commmttee also recommend that effective steps shonld be 
taken by the management fo recyver the amonnt of loan due from 
the beneficiaries sa that these funds canld be further whilized for advau 
cing loans to other Scheduled Castes beneficiaries 

VIII Budg tory Control 

The Commiite note with concern that the Nigam has not 
prepared annual budgets since inceptron in the absence of which 1t 
was not 1 a posthion to exercise effective control over its working 
Even the budget prepared for th=s year 1984 85 was not पा. proper 
form and cannot प्रा strict sense becalled a Budget The Commuittes 
feel that non preparation of annuzl budgetsisone of the mam reasons 
that the Nigam could not uttlis: the Iirge amount of funds lymg with 
1t पा Bank deposits 

The Commuittee recommend that the manavement should start 1 
right earnest the preparation of 1its annual budgets पा proper form 
and moniter follow up action प्रा order to have effective control over ity 
yarious activitieg
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IX Suspension Cases 

The Committee Observed that mordmate time 1s taken by the 
Management of the Nigam ता finalising the suspension cases 

(a) Shri Parshan Lal Unskilled Helper at Panchkula was sus 
pended on-10th December 1981 for mis conduct and unzuthorised 
absence from duty e was remstated in service on 22nd May 
1984 and still the enquiry report ageinst him was under exammation 
It is not clear why 24 vears were taken for hisreinstatement that too 
without finalising the enquiry report agamst him 

The Commutice recommend that reasons for keepmg Shri1 Darshan } 

Lal under suspension for suchalong tune without taking action agamst “ 
him resultng अप payment of subsistance allowance for 2} years should 
be investigated and responsibihity for delay be fixed ~ - 

o 

(o) Shri Baldev Singh Supervisor Shoe Emportum Rohtak & 

was placed under suspension on 3rd December 1982 for embezzle 
ment of Rs 1 18 lacs The management of the Nigam stated that 
charge sheet could not be served on himas he had absconded and 

FIR waslodged agamst him with the Police on 11th December 1982 

The Commuttee desire to know whether the antecedents of the 
Supervisor were verified before takmg him i service and whether 

any surety bond was obtained from him 

The Commuttee recommend that the case agawst the defzulting 

employee should be got expedited by the Nigam through the Pohce 

Department and all efforts should be made to recover the amount 

() छल Suresh Chand Supervisor Shoe Production Centre 
Karnal was suspended on 22nd February 1984 for shortages of 

shoes worth Rs 0 66 lac He was also found guity of notissuing 

the bills against the supply of shoes The management stated that 

a charge sheet has been 1ssued and 015 reply 1s awaited 
जा, 

The Committee feel that immediate steps should have been ? 

_——taken by the management to recover the amount of shortages from N 

the defaulting official and if necessary the case should hzve been लि 

reported (0 the Pclice > 

The Commuttee recommend that immediate steps should be taken 

by the management to recover the amount of shortages from the 

defanlting cffivial and strict actwon meluding registration of a police 

case should be taken agamnst him 

X General 

The Committee were of the cpmion that due to lackNof proper 

plannng follow up action पाप and publicity the Nigam has 

not been able to achieve 1ts obective of 80010 economic uphftment of
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the Scheduled Castes पा. Haryana though the Nigim was <et up as early as i January 1971 The Commuttee feel that specific emphasis should be given by the Nigam for providing assistance to Scheduled Castes fo1 setting up tubewells for making available water for nrigation and drmnking purposes पा rural areas 

The Commuttee recommend रीवा effective steps be (aken by the mnagement of the Nigam to gne due publicity to 1ts schemes 50 that maximum persons belonging to Scheduled Castes community, part) cularly those ving m rural areas may derive benefit of the assist 1000 brovided by the Nigam under 1ts various schemes, to mprove therr socio econoraic condition 

14891—-H VS —HGP Chd
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